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The following communication daced 24.3,1994
addressed to the Speaker, Delhi Vidhan Sabha, from
the Deputy Commissioner of Police, North District
was received on 25,3.1994 .

"Shri Mukesh Sharma and Shri Mahendar Singh
Sathi, Menbers of the Delhi Vidhan Sabha

were detained under Section 65 of the Delhi
Police Act, 1978 for not obeying the reascon-
able directions of the Assistant Commissioner
of Police, Civil Lines, Delhi to desist from
blocking the road and to refrain from stopping
the natural flow of traffic alongwith his
followers at P.S. Civil ILines at 11.40 A.M,

on 24.3.94 and were released on the same day
at ~12.10 P.M from P.S. Civil Lines,"
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